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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI
Original Application No. 494/2022
Soban Singh Rana Applicant
Versus
Roshan Lal Uniyal and ors. Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT/
UTTARAKHAND POLLUTION CONTROL BOARD

[, Dr. Parag Madhukar Dhakate, aged about 47 years, S/0 Sh.

M.B. Dhakate Presently posted as Member Secretary, Uttarakhand

o - 7 Dol SN .

A T o] Pollution Control Board,&Dehradun, hereby solemnly affirm and state
=3 Vi wte \
ginafENedt
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aeipbosie .'"?O;Il oath as under: -

24 penradun DIt | o0
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_ /O \J\m/ 1) That the deponent is presently posted as the Member Secretary,
_\\ i‘ » -‘ "-' A 3 \‘.'-..J

N g L'! ik -“."\‘7. . . W

P —— Uttarakhand Pollution Control BoardUttarakhand and is competent

to sign and swear the instant affidavit.

',q\ 2)  That the matter was listed before the Hon’ble NGT on
2 \ 22.10.2024, wherein the Hon’ble tribunal was pleased to direct:

3. Further, from Joint Committee report we find that debris/mud
includes the material obtained from cutting of hills if and that is
so, it amounts to mining activities. Whose conducting the mining
activities no investigation has been conducted by concerned

authorities in this respect and no action has been taken.
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4. We accordingly direct Uttarakhand State Pollution C()/’?n'(225

Board and District Magistrate concerned to enquire into 1his

aspect and submit an additional reply.

That in compliance of the aforesaid directions of the Hon’ble
Tribunal, the Member Secretary, UKPCB vide Letter no.
UKPCB/ H.0./S.No.183-589/2024/1119, dated 14.11.2024
directed the Regional Officer, Dehradun to coordinate with the
District Magistrate, Uttarkashi and submit the report to UKPCB.
Copy of the letter dated 14.11.2024 is being marked and filed as

Annexure No.l.

That vide order no. 898/21-MB 2021-22, dated 14.1 1.2024, the
District Magistrate, Uttarkashi constituted a committee
comprising of Sub-District Magistrate Dunda (Chairman),
Regional Officer, UKPCB and Geology and Mining Unit
Uttarkashi and directed the Committee to investigate the site in
question. Copy of the order dated 14.11 2024 is being marked and

filed as Annexure No.2.

That in compliance with the above, the Joint Committee

" conducted a field inspection of the site in question on 16.11 2024

and submit the report before the Member Secretary, UKPCB.
Copy of the report of the committee is being marked and filed as

Annexure No.3.

That the deponent is a responsible Government Officer having the
highest regards for the Hon’ble Tribunal and orders passed by

them. The deponent has always made his sincerest efforts to carry

- 2
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out the orders passed by this Hon’ble Tribunal in its letter and

spirit and shall continue to do so in the future.

/CF/Z—D/CB;;%]{?/

Verified at Dehradun on the é’}_[ day of November, 2024, that the

Verification: -

contents of the accompanying compliance affidavit are true and correct
to the best of my knowledge and belief based on the official record and

nothing is false, and no material has been concealed therein.

Dated- Q/.November 2024

B
FILED BY
' ™ MUKESH VERMA
/ Advocate for the Respondent No.2 UKPCRB

Chamber No. 50,

Old Block,

Supreme Court ol India,
New Delhi
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4. We accordingly direct Uttarakhand State Pollution Control Board and District
Magistrate concerned to enquire into this aspect and submit an additional reply.
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